GOVERNMENT OF INDIA
MINISTRY OF CORPORATE AFFAIRS

OFFICE OF THE REGISTRAR OF COMPANIES
RoC - Goa
Company Law Bhawan,EDC Complex Plot No. 21,Goa,Goa,403001,India

Notice under rule 37(1) MCA/RoC - Goa/LLP - Rule37/2018/06244 Dated 19/04/2018

In the matter of the LLP Act,2008 and M/s. AZARIAH ICE AND COLD STORAGE LLP LLPIN:AAC-7738

Notice is hereby given pursuant to Rule 37(1) of the LLP Rules, 2009 that at the expiration of thirty days from
the date hereof, the name of the M/s AZARIAH ICE AND COLD STORAGE LLP unless cause is shown to the
contrary, will be struck off from the Register and the said LLP will be dissolved.

PANDURANG KATKAR,VISHNU

RoC- Goa

Copy forwarded to:

1.The Manager, Government of India Press, Faridabad for publication in Part lll, Section 1
of the gazette of India

2.The Chief Commissioner, Income Tax Office

Mailing Address as per record available in Registrar office:
AZARIAH ICE AND COLD STORAGE LLP

H. NO. 78/A, EGREGEWADA,

CHICALIM, South Goa,

Goa-403711, India.

Page 1 of 1



GOVERNMENT OF INDIA
MINISTRY OF CORPORATE AFFAIRS

OFFICE OF THE REGISTRAR OF COMPANIES
RoC- Goa
Company Law Bhawan,EDC Complex Plot No. 21,Goa,Goa,403001,india

Notice under rule 37(1) MCA/RoC - Goa/LLP - Rule37/2018/06247 Dated 19/04/2018

In the matter of the LLP Act,2008 and M/s. BLUME HOSPITALITY LLP  LLPIN : AAB-8539

Notice is hereby given pursuant to Rule 37(1) of the LLP Rules, 2009 that at the expiration of thirty days from
the date hereof, the name of the M/s BLUME HOSPITALITY LLP unless cause is shown to the contrary, will be
struck off from the Register and the said LLP will be dissolved.

PANDURANG KATKAR,VISHNU

RoC- Goa

Copy forwarded to:

1.The Manager, Government of India Press, Faridabad for publication in Part lll, Section 1
of the gazette of India

2.The Chief Commissioner, Income Tax Office

Mailing Address as per record available in Registrar office:

BLUME HOSPITALITY LLP

H.No. 923/155, Opp. Maria's STD,, Near V.P. of Soccoro, Porvorim, Bardez,
Porvorim, North Goa,

Go0a-403501, India.
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GOVERNMENT OF INDIA
MINISTRY OF CORPORATE AFFAIRS

OFFICE OF THE REGISTRAR OF COMPANIES
RoC - Goa
Company Law Bhawan,EDC Complex Plot No. 21,Goa,Goa,403001,India

Notice under rule 37(1) MCA/RoC - Goa/LLP - Rule37/2018/06248 Dated 19/04/2018

In the matter of the LLP Act,2008 and M/s. COASTAL HOLIDAYS LIMITED LIABILITY PARTN ERSHIP LLPIN :
AAB-6175

Notice is hereby given pursuant to Rule 37(1) of the LLP Rules, 2009 that at the expiration of thirty days from

the date hereof, the name of the M/s COASTAL HOLIDAYS LIMITED LIABILITY PARTN ERSHIP unless cause is
shown to the contrary, will be struck off from the Register and the said LLP will be dissolved.

PANDURANG KATKAR,VISHNU

RoC - Goa

Copy forwarded to:

1.The Manager, Government of India Press, Faridabad for publication in Part lll, Section 1
of the gazette of India

2.The Chief Commissioner, Income Tax Office

Mailing Address as per record available in Registrar office:

COASTAL HOLIDAYS LIMITED LIABILITY PARTN ERSHIP

1ST FLOOR, FLAT F-3, DON GIOVANI,, VALENTINE LANE, SEQUERA WADDO,
CANDOLIM, North Goa,

Goa-403515, India.
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GOVERNMENT OF INDIA
MINISTRY OF CORPORATE AFFAIRS

OFFICE OF THE REGISTRAR OF COMPANIES
RoC - Goa
Company Law Bhawan,EDC Complex Plot No. 21,Goa,Goa,403001,India

Notice under rule 37(1) MCA/RoC - Goa/LLP - Rule37/2018/06249 Dated 19/04/2018

In the matter of the LLP Act,2008 and M/s. GEEKAL AEGIS VENTURES LLP LLPIN : AAB-7239

Notice is hereby given pursuant to Rule 37(1) of the LLP Rules, 2009 that at the expiration of thirty days from
the date hereof, the name of the M/s GEEKAL AEGIS VENTURES LLP unless cause is shown to the contrary,
will be struck off from the Register and the said LLP will be dissolved.

PANDURANG KATKAR,VISHNU

RoC - Goa

Copy forwarded to:

1.The Manager, Government of India Press, Faridabad for publication in Part lll, Section 1
of the gazette of India

2.The Chief Commiissioner, Income Tax Office

Mailing Address as per record available in Registrar office:
GEEKAL AEGIS VENTURES LLP

Pedem Mapusa, Bardez, North Goa,

G0a-403507, India.
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GOVERNMENT OF INDIA
MINISTRY OF CORPORATE AFFAIRS

OFFICE OF THE REGISTRAR OF COMPANIES
RoC - Goa
Company Law Bhawan,EDC Complex Plot No. 21,Goa,Goa,403001,India

Notice under rule 37(1) MCA/RoC - Goa/LLP - Rule37/2018/06250 Dated 19/04/2018

In the matter of the LLP Act,2008 and M/s. GRIFFIN VENTURES LIMITED LIABILITY PARTN ERSHIP LLPIN:
AAA-1854

Notice is hereby given pursuant to Rule 37(1) of the LLP Rules, 2009 that at the expiration of thirty days from

the date hereof, the name of the M/s GRIFFIN VENTURES LIMITED LIABILITY PARTN ERSHIP unless cause is
shown to the contrary, will be struck off from the Register and the said LLP will be dissolved.

PANDURANG KATKAR,VISHNU

RoC - Goa

Copy forwarded to:

1.The Manager, Government of India Press, Faridabad for publication in Part lll, Section 1
of the gazette of india

2.The Chief Commissioner, Income Tax Office

Mailing Address as per record available in Registrar office:
GRIFFIN VENTURES LIMITED LIABILITY PARTN ERSHIP

224, USGAO NR. CENTRAL HOSPITAL, PONDA, North Goa,
G0a-403406, India.
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GOVERNMENT OF INDIA
MINISTRY OF CORPORATE AFFAIRS

OFFICE OF THE REGISTRAR OF COMPANIES
RoC- Goa
Company Law Bhawan,EDC Complex Plot No. 21,Goa,Goa,403001,India

Notice under rule 37(1) MCA/RoC - Goa/LLP - Rule37/2018/06252 Dated 19/04/2018

In the matter of the LLP Act,2008 and M/s. KANAKDHARA RESOURCES LLP LLPIN : AAC-2889

Notice is hereby given pursuant to Rule 37(1) of the LLP Rules, 2009 that at the expiration of thirty days from
the date hereof, the name of the M/s KANAKDHARA RESOURCES LLP unless cause is shown to the contrary,
will be struck off from the Register and the said LLP will be dissolved.

PANDURANG KATKAR,VISHNU

RoC- Goa

Copy forwarded to:

1.The Manager, Government of India Press, Faridabad for publication in Part lll, Section 1
of the gazette of India

2.The Chief Commissioner, Income Tax Office

Mailing Address as per record available in Registrar office:
KANAKDHARA RESOURCES LLP

FR3, KADAMBA ARCADE,, NEAR MADEL, CHURCH, MADEL,
MARGAO, South Goa,

G0a-403601, India.
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GOVERNMENT OF INDIA
MINISTRY OF CORPORATE AFFAIRS

OFFICE OF THE REGISTRAR OF COMPANIES
RoC - Goa
Company Law Bhawan,EDC Complex Plot No. 21,Goa,Goa,403001,India

Notice under rule 37(1) MCA/RoC - Goa/LLP - Rule37/2018/06253 Dated 19/04/2018

In the matter of the LLP Act,2008 and M/s. KANNIO INITIATIVES LLP  LLPIN : AAB-4820

Notice is hereby given pursuant to Rule 37(1) of the LLP Rules, 2009 that at the expiration of thirty days from
the date hereof, the name of the M/s KANNIO INITIATIVES LLP  unless cause is shown to the contrary, will be
struck off from the Register and the said LLP will be dissolved.

PANDURANG KATKAR,VISHNU

RoC - Goa

Copy forwarded to:

1.The Manager, Government of India Press, Faridabad for publication in Part lll, Section 1
of the gazette of India

2.The Chief Commissioner, Income Tax Office

Mailing Address as per record available in Registrar office:
KANNIO INITIATIVES LLP
FLAT NO. 6, SECOND FLOOR, BLUE BELLE, TAMBA COLONY, ST. INEZ,

PANAJI, North Goa,
Goa-403001, India.
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GOVERNMENT OF INDIA
MINISTRY OF CORPORATE AFFAIRS

OFFICE OF THE REGISTRAR OF COMPANIES
RoC - Goa
Company Law Bhawan,EDC Complex Plot No. 21,Goa,Goa,403001,India

Notice under rule 37(1) MCA/RoC - Goa/LLP - Rule37/2018/06254 Dated 19/04/2018

In the matter of the LLP Act,2008 and M/s. LIME HOLIDAYS LIMITED LIABILITY PARTNERS HIP LLPIN:
AAB-7378

Notice is hereby given pursuant to Rule 37(1) of the LLP Rules, 2009 that at the expiration of thirty days from

the date hereof, the name of the M/s LIME HOLIDAYS LIMITED LIABILITY PARTNERS HIP unless cause is
shown to the contrary, will be struck off from the Register and the said LLP will be dissolved.

PANDURANG KATKAR,VISHNU

RoC - Goa

Copy forwarded to:

1.The Manager, Government of India Press, Faridabad for publication in Part lll, Section 1
of the gazette of India

2.The Chief Commissioner, Income Tax Office

Mailing Address as per record available in Registrar office:
LIME HOLIDAYS LIMITED LIABILITY PARTNERS HIP

373/1 JOSEPH HAVEN,, TAMBUDKI VADDO, BARDEZ,
ARPORA, North Goa,

Go0a-403518, India.
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GOVERNMENT OF INDIA
MINISTRY OF CORPORATE AFFAIRS

OFFICE OF THE REGISTRAR OF COMPANIES
RoC- Goa
Company Law Bhawan,EDC Complex Plot No. 21,Goa,Goa,403001,India

Notice under rule 37(1) MCA/RoC - Goa/LLP - Rule37/2018/06255 Dated 19/04/2018

In the matter of the LLP Act,2008 and M/s. METALFLAIR MANUFACTURING AND TRADING LLP LLPIN:
AAB-3195

Notice is hereby given pursuant to Rule 37(1) of the LLP Rules, 2009 that at the expiration of thirty days from
the date hereof, the name of the M/s METALFLAIR MANUFACTURING AND TRADING LLP unless cause is
shown to the contrary, will be struck off from the Register and the said LLP will be dissolved.

PANDURANG KATKAR,VISHNU

RoC-Goa

Copy forwarded to:

1.The Manager, Government of India Press, Faridabad for publication in Part lll, Section 1
of the gazette of India

2.The Chief Commissioner, Income Tax Office

Mailing Address as per record available in Registrar office:

METALFLAIR MANUFACTURING AND TRADING LLP

Survey No. 372/2, Plot No. 26A,, Hingraj Industrial Area, Amaliya, Attyaw d,,
Dabhel, Daman,

Daman and Diu-396210, India.
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GOVERNMENT OF INDIA
MINISTRY OF CORPORATE AFFAIRS

OFFICE OF THE REGISTRAR OF COMPANIES
RoC - Goa
Company Law Bhawan,EDC Complex Plot No. 21,Goa,Goa,403001,India

Notice under rule 37(1) MCA/RoC - Goa/LLP - Rule37/2018/06258 Dated 19/04/2018

In the matter of the LLP Act,2008 and M/s. SAK GLASS AND SANITARY FITTINGS LLP LLPIN : AAB-5483

Notice is hereby given pursuant to Rule 37(1) of the LLP Rules, 2009 that at the expiration of thirty days from
the date hereof, the name of the M/s SAK GLASS AND SANITARY FITTINGS LLP unless cause is shown to the
contrary, will be struck off from the Register and the said LLP will be dissolved.

PANDURANG KATKAR,VISHNU

RoC- Goa

Copy forwarded to:

1.The Manager, Government of India Press, Faridabad for publication in Part lll, Section 1
of the gazette of India

2.The Chief Commissioner, Income Tax Office

Mailing Address as per record available in Registrar office:
SAK GLASS AND SANITARY FITTINGS LLP

H.N0.975, Escrivaddo, Candolim, South Goa,

Goa-403515, India.
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GOVERNMENT OF INDIA
MINISTRY OF CORPORATE AFFAIRS

OFFICE OF THE REGISTRAR OF COMPANIES
RoC - Goa
Company Law Bhawan,EDC Complex Plot No. 21,Goa,Goa,403001,India

Notice under rule 37(1) MCA/RoC - Goa/LLP - Rule37/2018/06259 Dated 19/04/2018

In the matter of the LLP Act,2008 and M/s. SHREEM REVOLUTIONARY CREATIONS LLP LLPIN : AAC-7582

Notice is hereby given pursuant to Rule 37(1) of the LLP Rules, 2009 that at the expiration of thirty days from
the date hereof, the name of the M/s SHREEM REVOLUTIONARY CREATIONS LLP unless cause is shown to
the contrary, will be struck off from the Register and the said LLP will be dissolved.

PANDURANG KATKAR,VISHNU

RoC - Goa

Copy forwarded to:

1.The Manager, Government of India Press, Faridabad for publication in Part lll, Section 1
of the gazette of India

2.The Chief Commissioner, Income Tax Office

Mailing Address as per record available in Registrar office:
SHREEM REVOLUTIONARY CREATIONS LLP

FR-3, KADAMBA ARCADE, NEAR MADEL CHURCH, MADEL,
MARGAO, South Goa,

Go0a-403601, India.
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GOVERNMENT OF INDIA
MINISTRY OF CORPORATE AFFAIRS

OFFICE OF THE REGISTRAR OF COMPANIES
RoC - Goa
Company Law Bhawan,EDC Complex Plot No. 21,Goa,Goa,403001,India

Notice under rule 37(1) MCA/RoC - Goa/LLP - Rule37/2018/06260 Dated 19/04/2018

In the matter of the LLP Act,2008 and M/s. VARDHAN ENVIRONMENT AND INFRALLP LLPIN : AAD-0981

Notice is hereby given pursuant to Rule 37(1) of the LLP Rules, 2009 that at the expiration of thirty days from
the date hereof, the name of the M/s VARDHAN ENVIRONMENT AND INFRA LLP unless cause is shown to
the contrary, will be struck off from the Register and the said LLP will be dissolved.

PANDURANG KATKAR,VISHNU

RoC - Goa

Copy forwarded to:

1.The Manager, Government of India Press, Faridabad for publication in Part I, Section 1
of the gazette of India

2.The Chief Commissioner, Income Tax Office

Mailing Address as per record available in Registrar office:
VARDHAN ENVIRONMENT AND INFRA LLP

FLAT NO.S-2, Il ND FLOOR, MODELS RESIDENCY, ST INEZ, PANJI GOA,
PANJIM, North Goa,

Go0a-403001, India.
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